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Sl No. States Total
28. West Bengal 239130.40
29.  Andaman and Nicobar Islands 221.56
30,  Dadra and Nagar Haveli 0.00
31,  Daman and Diu 0.00
32, Lakshadweep 0.00
33, Puducherry 297.80
34, Chandigarh 0.00
35, Goa 111.00

Totar 1641921.15

Allocation for Uttarakhand under MGNREGA

T1706. SHRI RAMDAS ATHAWALE: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) the details of funds allocated to Uttarakhand during the last three years under
the Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA),

(b) the details of funds allocated for Bhatkoti Gram Sabha and the details of
works undertaken therefrom; and

(c¢) the reasons for halting of road construction at road cutting stage only in
the said gram sabha under MGNREGA/Mera Gacon Meri Sadak Yojana and by when
the said work would be completed?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) The Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA) is a demand driven wage employment
programme. Funds for programme implementation are released to the States after
verifying the performance, utilisation of funds released, and as per the agreed Labour
Budget. Since this is a demand driven programme, no State/UT-wise allocation of
fund is made. Details of amount released to State Government of Uttarakhand under
the MGNREGS during the last three years is given as under:

(T in lakh)
Central Release to Uttarakhand
2013-14 2014-15 2015-16
33000.5 28636.22 45076.654

T Original notice of the question was received in Hindi.
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(by and (¢} The information i1s being collected and will be laid on the Table
of the House.

Delay in MGNREGA payments

1707. SHRI TIRUCHI SIVA: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether it is a fact that there has been a great delay in pavments under
MGNREGA,

(by 1if so, the details as to the pending amount vet to be paid for works under
MGNREGA,

(¢) whether the Ministry i1s undertaking any new projects to meet the stark
increase in the demand for jobs due to the present drought; and

(d) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI SUDARSHAN BHAGAT): (a) and (b} As per the Programme Management
Information System (MIS), details of delayed payment to MGNREGA workers for
the Financial Year 2015-16 are given in the Statement-l (See below). The Ministry
has released T 1647469 crore to States/UTs during the current Financial Year
2016-17 (as on 05.05.2016) for liquidating the pending liability of wage component
of Financial Year 2015-16 and for running the performance during Financial Year
2016-17. Cases of delay in payment of wages in States/UTs have been reported in

the Ministry due to following reasons:-
e Internet connectivity for maintaining the programme database (MGNREGA-soft)

e Implementation issues like delay in measurement, inadequate staff, poor

spread of banking infrastructure, etc.

(c¢) and (d) A target of constructing 8,82,325 farm ponds under MGNREGA has
been kept for the year 2016-17. State/UT-wise details of the targets of constructing

farm ponds are given in the Statement-1I (See below).

e In addition to farm ponds, 50 lakh THHL, 10 lakh NADEP/vermi compost
tank and 0.5 lakh Anganwadi buildings are the national target of focus area
works for FY-2016-17.

e Other tvpes of works given below are permitted and being taken up under
MGNREGA:

(i) Water conservation and water harvesting structures to augment and

mmprove groundwater like underground dykes, earthen dams, stop dams,



